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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
0.A. NO.363/2022

IN THE MATTER OF:

VIKRANT TONGAD & ANR. ceverrnee APPLICANTS
VERSUS

STATE OF UTTAR PRADESH & ORS. .eeeeenn

RESPONDENTS

STATUS REPORT FOR AND ON BEHALF OF THE

RESPONDENT NO.3/  NEW OKHILA INDUSTRIAL
DEVELOPMENT AUTHORITY

MOST RESPECTFULLY SHOWETH:

1. That the present Status Report is being filed for and on behalf
of the Respondent No.3/New Okhla Industrial Development
Authority in respectful Compliance of the Order dated
27.09.2024 passed by this Hon’ble Tribunal in the above
captioned matter.

2. That the averments made in Counter Affidavit dated
24.09.2022 filed by the present Respondent/Noida Authority
may be read as part and parcel of the instant status report and
the same is not being repeated herein for the sake of brevity.

3. That the Applicant/Petitioner has filed objection to the status
report dated 06.08.2024 filed by the Noida Authority in the

above captioned wherein the Applicant has annexed several

-
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photographs at Page No.17 to 39 of the said objection dated
07.09.2024 (Running Page No.1015 to 1037) in order to
substantiate the contention that Noida Authority has
concretized the road side.

. That the instant Status Report is being filed by the Noida
Authority in order to refute the allegations made in the said
objection dated 07.09.2024 filed by the Applicant.

. That the photographs annexed by the Applicant at Page No.17
to 39 of the objection dated 07.09.2024 (Running Page
No.1015 to 1037) and the status report with regard to same is

being shown in the tabular chart as under:

Photographs annexed Status Report regarding the
with Objection dated same
07.09.2024

Photographs annexed at | All the Interlocking tiles shown in
running Page No.1015. | photograph has been removed
except for two meters wide
footpath. Supporting photograph is

annexed with instant report.

Photographs annexed at | Interlocking  tiles shown in
running Page No.1016 | photograph has been put on soil.
There is no  concretization.
Supporting photograph is annexed
with this report.

Photographs annexed at | Interlocking  tiles shown in
running Page No.1017 | photograph has been put on

Granular Sub-Base. There is no

S
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concretization. Supporting
photograph is annexed.
Photographs annexed at | Interlocking  tiles shown in

running Page No.1018

photograph has been put on soil.

There is no  concretization.
Supporting photograph is annexed

with this report.

Photographs annexed at

running Page No.1019

All the Interlocking tiles shown in

photograph has been removed

except for two meters wide

footpath. Supporting photograph is

annexed with instant report.

Photographs annexed at

running Page No.1020

Adequate space of Imtr. X 1 mitr.

has been left around the tree.

Photographs annexed at
running Page No.1021

Interlocking  tiles shown in
photograph has been put on over
burnt brick and sand filling. There
is no concretization. Supporting

photograph is annexed with this

report.
Photographs annexed at | Interlocking  tiles shown in
running Page No.1022 | photograph has been put on

Granular Sub-Base. There is no

concretization. Supporting

photograph is annexed.
Photographs annexed at | Interlocking  tiles shown in
running Page No.1023 | photograph has been put on

D
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Granular Sub-Base. There is no
concretization. Supporting

photograph is annexed.

Photographs annexed at
running Page No.1024

Adequate space of Imtr. X 1 mitr.

has been left around the tree.

Photographs annexed at
running Page No.1025

Interlocking tiles shown in
photograph has been put on
Granular Sub-Base. There is no
concretization. Supporting

photograph is annexed.

Photographs annexed at
running Page No.1026

There are two photographs annexed
on the said page. In the photograph
annexed on the top interlocking
tiles has been put on granular sub-
base. It is stated that in the
photograph shown below concrete
tiles has put however on the said
place expansion of road is
proposed. Further adequate space
of 1mtr. X 1mtr. has been left open.
Supporting photograph is annexed
with this report.

Photographs annexed at
running Page No.1027

There are two photographs annexed
on the said page. In the photograph
annexed on the top concrete tiles
has put however on the said place

expansion of road is proposed.

D
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Further adequate space of Imtr. X
Imtr. has been left open. It is stated
that in the photograph shown
below interlocking tiles has been
put on  granular  sub-base.
Supporting photograph is annexed
with this report.

Photographs annexed at
running Page No.1028

There are two photographs annexed
on the said page. Interlocking tiles
has been put on granular sub base
in the photograph shown on the top
while in the photograph shown in
the bottom interlocking tiles has
been put on soil. There is no
concretization. Supporting
photograph is annexed with this
report.

Photographs annexed at
running Page No.1029

There are two photographs annexed
on the said page. It is stated that
removal of interlocking tiles on
both places in the photographs is
proposed except two meter wide

footpath.

Photographs annexed at
running Page No.1030

There are two photographs on the
said page. Adequate space of Imtr.
X 1mtr. has been left open and

removal of C.C. is proposed on the

S
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place shown in the top the page,
while on the place shown in the
bottom of page, Removal of
interlocking tile is proposed except

two meter wide footpath.

Photographs annexed at
running Page No.1031

Interlocking tiles has been put on
Granular Sub-Base the place shown
in photograph. Supporting
photograph is annexed with this

report.

Photographs annexed at
running Page No.1032

There are two photographs annexed
on the said page. Interlocking tiles
has been put on soil in the
photograph shown on the top while
in the photograph shown in the
bottom interlocking tiles has been
put on granular sub-base. There is |
no concretization.  Supporting
photograph is annexed with this
report.

Photographs annexed at
running Page No.1033

There are two photographs annexed
on the said page. It is stated that
interlocking tiles on granular sub
base has put on the place shown in
the top of the page, while on the
place shown in the bottom of page,

tiles has been removed. Supporting

N
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photograph is annexed with this
report.

Photographs annexed at | Interlocking tiles on granular sub
running Page No.1034 | base has been put on the places in
photograph. There is no
concretization. Supporting
photograph is annexed with this

report.

Photographs annexed at | Interlocking tiles on granular sub
running Page No.1035 | base has been put on the places in
photograph. There is no
concretization. Supporting
photograph is annexed with this
report.

Photographs annexed at | Adequate space around the trees

running Page No.1036 | are left open.

Photographs annexed at | Interlocking tiles on the places
running Page No.1037 | shown in the photograph has been
put on soil. There 1is no
concretization. Supporting
photograph is annexed with this
report.

Copies of photographs showing current status of places shown
in objection filed by the applicant is being annexed herewith

and marked as ANNEXURE-1(COLLY.).

>
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6. That in any case Noida Authority would remove the
concretization if the same is brought to its notice. It is humbly
submitted that the Noida Authority being a responsible
government body is bound to follow and will follow any
direction passed by this Hon’ble Tribunal for removal of
concretization if any.

7. That the present status report is being filed in the interest of
justice and in respectful compliance of the order dated
27.09.2024 passed by this Hon’ble Tribunal.

8. Thus, it submitted accordingly.
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BEFORE THE NATIONAL GREEN TRIBUNAL _
PRINCIPAL BENCH, NEW DELHI ’
0.A. NO.363/2022

IN THE MATTER OF:

VIKRANT TONGAD & ANR.

VERSUS

STATE OF UTTAR PRADESH & ORS.

RESPONDENTS

AFFIDAVIT

I, Vijay Kumar Rawal, S/o Sh. Ramdhan Rawal, aged about 46Years,
working as Deputy General Manager (Civil) with the Noida
Authority, do hereby solemnly affirm and state as under:

I. That I am working as Deputy General Manager (Civil) with the
Respondent No.3/New Okhla Industrial Development
Authority and as such in my official capacity I am well
conversant with the facts and circumstances of the present case
and therefore competent to swear the present affidavit.

2. That the accompanying Status Report has been drafted by the

&
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the best of my knowledge and belief and is based on document

maintained by the Noida Authority.

. That the contents of this afﬁdavit are true and correct to the

best of my knowledge and belief. No part of it is false and
nothing material has been concealed thereof.
N
DEPONE%

VERIFICATION

Verified at on this day of October,
2024 that the contents of this affidavit are true and correct to
the best of my knowledge and belief. No part of it is false and

nothing material has been concealed thereof.

DEPONENT

ATTESTED

, W
Rajpal s&\b“

Notary p,,s
Gautamp Q;;

agar
L NCids

Nagar (U.p)

16 0CT 2024
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ANNEXURE - 1
(COLLY)
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Noida, Uttar Pradesh, India

597, Chameli Marg, Sector 28, Noida, Uttar Pradesh 201303, India
Lat 28.57386°

Long 77.335561°

14/10/24 02:52 PM GMT +05:30
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¥ Noida, Uttar Pradesh, India
9, Harijan Basti, Arun Vihar, Sector 37, Noida, Uttar Pradesh 201203, India
} Lat 28.563391°

Long 77.339368°

14/10j24 11:36 AM GMT +05:30
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Noida, Uttar Pradesh; India
8/759, Sector 29, Noida, Uttar Pradesh 201301, India
Lat 28.570562°
Long 77.33863°

1PM GMT +05:30
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Noida, Uttar Pradesh, India
816-818, Chameli Marg, sector 29, Noida, Uttar Pradesh 201301, India }

Lat 28.572011°
Long 77.337276°
15/10/24 10:14 AM GMT +05:30
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Noida, Uttar Pradesh, India

816-818, Chameli Marg, Sector 29, Noida, Uttar Pradesh 201301, India
Lat 28.572005°

Long 77.337273°

15/10/24 10:23 AM GMT +05:30

_ [0} 6PS Map Camera

14



1a
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696-689, Sector 28, Noida, Uttar Pradesh 201301,
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[G) 6PS Map Camera

Noida, Uttar Pradesh, India

804, Sector 29, Noida, Uttar Pradesh 201301, india
| Lat 28.57183°

Long 77.337478°

15/10/24 02:40 AM GMT +05:30

{8} 6Ps Map Camera

Noida, Uttar Pradesh, India

812, Sector 29, Noida, Uttar Pradesh 201301, India
Lat 28.571817°

Long 77.337417°

15/10/24 09:40 AM GMT +05:30
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% Noida, Uttar Pradesh, India
! Block C, C85, C Block, Sector 30, Noida, Uttar Pradesh 201303, India
Lat 28.570051°
Long 77.339344°
15/10/24 09:19 AM GMT +05:30
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Noida, Uttar Pradesh, India

Noida, Sector 30, Noida, Uttar Pradesh 201301, India
Lat 28.575275°

Long 77.334638°
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Noida, Uttar Pradesh, India
GalR+WHE Cell BFEATIAETT, HKendriya Viar

¥ 201304, indis

Lat 28.53T474"
Lowng 77301084
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Noida, Uttar Pradesh, India
Eternia Tower M 9)) ARIA, Sector 78, Noida, Uttar
Pradesh 201305, India

L3t 28564017

Long 77.382411°

16/10/24 09:52 A1 GMT #05:30
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Noida, Uttar Pradesh, India

Eternin Tower Mahagun

ia Hall, ETERNIA TOWER MAHAG!
5, india
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Noida, Uttar Pradesh, India
HO7W+QFV. Sector 79, Noida, Uttar Pradesh 201305, India
Lat 28.564708°

Long 77.396316°

| 11/10/24 12:47 PM GMT -+05:30
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Noida, Uttar Pradesh, India
H9CJ+J68, Gardenia Gateway, Sector 75, Noida, Uttar Pradesh, India
Lat 28.57151°

Long 77.380414°

09/10/24 11:49 AM GMT +05:30
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'@’ GPS Map

Kailash Dham Society Hall, Kailash Dham Rd, E Block, Sector 50,
Noida, Uttar Pradesh 201304, India

Latitude Longitude
28.57211° 77.36560333333334°

Local 09:13:34 AM Altitude 204 meters
GMT 03:43:34 AM Tuesday, 15.10.2024
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o S ) GPS Map

. _ Y - : y
C-52, Sector 39 Block C Rd, Near Golf Course Metro station, C
Block, Sector 39, Noida, Uttar Pradesh 201303, India

Latitude Longitude
28.565373333333334° 77.34875333333333°

Local 09:31:56 AM Altitude 203 meters
GMT 04:01:56 AM Tuesday, 15.10.2024

= ¥ =
l 0’ GPS Map

ds 3 3 | k ! 4 . u.. : -‘- > - -. - | .3 -
Cab pickup point, Lotus Boulevard Gate#4, near Planet Lotier,
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# 8 Noida, Uttar Pradesh, India
N 18/1696, Arun Vihar, Sector 37, Neida, Uttar Pradesh 201303, India
Lat 2B.565067°
\ Long 77.343446°

15/10/24 11:32 AM GMT +05:30




Sector-16a,Film City
P e e W s
Noida, Uttar Pradesh, India -~
FC-17-C, Film City Rd, Film City, Sector 16, Noida, Uttar Pradesh 201301, India ¥
Lat 28.570043° +

Long 77.314532°

14/10/24 04:16 PM GMT +05:30
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16a,Film City - '

Noida, Uttar Pradesh, India
FC-17-C, Film City Rd, Film City, Sector 16, Noida, Uttar Pradesh 201301, India

 Lat 28.570043°

! Long 77.314532°
14/10/24 04:17 PM GMT +05:30
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Mahagun Morpheus Tower-4, MAHAGUN MORPHEUS, E4, Sector
50 Block D Rd, E Block, Sector 50, Noida, Uttar Pradesh 201301,
India

o ¥

Latitude Longitude
28.57169666666667° 77.36807°

Local 09:03;:31 AM Altitude 202 meters
GMT 03:33:31 AM Tuesda_y, 1_5.10.2024
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@ GPS Map Camera

Lat 28.600847"
Long 77.375567°
10,!"!0}'24 05:38 PM GMT +05 30

8 - Noida, Uttar Pradesh lndla

BH124, Sector 70, Noida, Basi Bahuddin Nagar, Uttar Pradesh 201301, India
¢ Lat 28.600634°

§ Long 77.387908°

10,‘10.’24 05:07 PM GMT +05:30
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(& 6Ps Map Camera

=
Noida, Uttar Pradesh, India
J92G+55W, B Block, Sector 71, Noida, Uttar Pradesh 201307, India
| Lat 28.600847°
Long 77.375567°
10/10/24 05:38 PM GMT +05:30

31



32

GIPW+70QX, Noida Special Economy Zone, Block A, Phase-2, Noida, Uttar Prac
201305, India
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